
úIT E M NO.2 6                     COURT NO.4              S EC T I O N XI

            S UP R E M E COUR T OF I N D I A
                   R ECO R D OF P R OC E E D I N G S

Petition(s) for Special Leave to Appeal (Civil) No(s).7 0 5 8 / 2 0 0 4

(From the judgement and order dated 0 5 / 1 1 / 2 0 0 3 in FA F O No. 6 1 8 / 2 0 0 3   of
The HIGH COUR T OF U.P AT LUC K N O W)

NAT ION A L INSU R A N C E CO. LT D                          Petitioner(s)

                     VE R S U S

P R E M A DE V I & ORS                        Respondent(s)
(With appln(s) for exemption from filing O.T. and prayer for interim relief

Date: 0 8 / 0 1 / 2 0 0 8   This Petition was called on for hearing today.

CORA M :
    HON’B L E Dr. JUS T I C E ARI J I T PA S A Y A T
    HON’B L E MR. JUS T I C E P. SATH A S I V A M

For Petitioner(s)            Mr. Atul Nanda, adv.
                             Ms. Ra meeza Hakeem, adv.
                             Mr. Rajesh Ku m a r , adv.
                             Mr. Sandeep Baj aj, adv.
                  Mr. P.N. Pu ri,Adv.

For Respondent(s)                 Mr. A.K.De, adv.
                                  Mr. V. P . T r ip athi, Adv.
                                  Mr. Goodwill Indeevar,Adv.

                  Mrs. K . Sarad a Devi ,Adv

                  Mr. Shail Ku m a r Dwivedi ,Adv

         UPON hearing counsel the Court made the following
                    OR D E R
                      Arguments heard.
                      Judgment reserved.

          (Shashi Sareen)                                        (Vijay Aggarwal)
          Court Master                                            Court Master
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